
 



BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
M.A.NO.248 OF 2019 

IN 
ORIGINAL APPLICATION NO.295 OF 2016 

 
IN THE MATTER OF:- 

AMRESH SINGH       … APPLICANT 
 
Versus 
 

UNION OF INDIA & ORS.      … RESPONDENTS 

I N D E X  

Sl. 
No.  

Particulars  Page Nos. 

1.  Reply Affidavit on behalf of Respondent No.2 – National 
Highways Authority of India to the Miscellaneous 
Application No.248 of 2019 in O.A. No.295 of 2016 dated 
18.12.2019 filed by the Applicant  
 

1 – 7  

2.  Annexure -NH1 
Copy of the Relevant Pages of the Contract Agreement of 
National Highways Authority of India   
 

8 – 9  

3.  Proof of Service  10 – 14 

 
 

RESPONDENT NO.2  
(NATIONAL HIGHWAYS AUTHORITY OF INDIA) 

 
 

THROUGH  
 
 

 
MVKINI, LAW FIRM  

‘KINI HOUSE’ 
6/39 JANGPURA B 

NEW DELHI–110014 
PH: 011-24371038-40 

Email: delhi@mvkini.com 
NEW DELHI 
FILED ON: 31.07.2020 
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